G)

[6Y |

Coimbatore City Municipal Corporation

From, To,

Thiru. M. Prathap, LA.S., 1. Justice. Dr. P. Jyothimani, Former
Commissioner, Chairman - National Green Tribunal
Coimbatore City Municipal Corporation, (SZ), No.183, EVR Periyar Salai,
Coimbatore — 641 001 Kilpauk, Chennai — 600 010

2. The Registrar General,
National Green Tribunal, (SZ),
Kalas Mahal, Kamarajar Salai, PWD
Estate, Chepauk, Triplicane,
Chennai - 600005.

Roc. No. 6595/2016/JNS Dated: )¢ +12.2022
H.Sirs,

Sub: Coimbatore City Municipal Corporation — Compliance of the
directions issued by Hon’ ble Justice Dr. P. Jyothimani, Chairman,
State Level Monitoring Committee of the National Green Tribunal
for Solid Waste Management, Tamil Nadu dated 07.10.2022 —
Regarding.

Ref: i) Minutes of the Meeting of the Regional Monitoring Committee

(SOUTH) for Solid Waste Management for the State of Tamil

Nadu held on 07.10.2022 at 11:30a.m in the conference hall of

\A‘{\(ﬂ ) collector office, Coimbatore District in the Chair of Hon'ble Justice
o 2L —— Dr. P. Jyothimani.

ii) OA No. 606/2018 Compliance of MSW Rules, 2016

i}yk- /iii) OA No. 127/2022 before the National Green Tribunal (SZ)

bP’B' % Chennai

(\3‘, \P 7\' S

\ﬂd“/? As per the reference cited above and the directions issued by the Hon'ble

vy

Justice Dr. P. Jyothimani, Chairman, State Level Monitoring Committee of the
National Green Tribunal for Solid Waste Management, Tamil Nadu, the action taken

reports are enclosed herewith.

Please forward the first report on solid waste management implementation in

Cou‘qbat?re City Municipal Corporation, Tamil Nadu.
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Kindly place this action taken reports before the Hon’ble bench for appropriate

orders.
o + :
atirhe -
Commisgsioner,
Coimbatore Corporation 2
s
Copy to :

1) Dr. G.S. Sameeran, IAS, Collector, Coimbatore District.
2) Thiru. R. Chandrasekaran, DEE, TNPCB, Coimbatore South

3) The Registrar General, National Green Tribunal, Principal Bench, Faridkot
~ House, New Delhi — 110001.
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Report submitted to Hon’ble Justice Dr. P. Jvothimani, Chairperson State Level
Monitorine Committee of National Green Tribunal for Solid Waste Management in
TamilNadu

Ref — Minutes of Meeting of the Regional Monitoring Committee (south) for Solid Waste
Management for the State of Tamil Nadu held on 07.10.2022 at 11.30a.m. in the
Conference hall of Collector office, Coimbatore district. [In the Chair: Hon’ble Justice

Dr. P. Jyothimani}

NGT MOM Point no. 1: The Coimbatore Corporation shall ensure that the waste
generated by Bulk Waste generators like Hotels, Kalyana Mandapams etc, generating more
waste i.e. 100 KG per day shall not be received and sent to Vellalore dump yard by the
Corporation at any cost. The Commissioner shall take strict action against any officials of
the Corporation found acting in collusion with BWG.

CCMC Response: The list of bulk waste generator has been obtained from all
Zonal Sanitary Officers and as per the list 471No.s of BWG are inside the
corporation limit. Instructions issued by the Commissioner states that, No
Bulk Waste shall be received by the Corporation Staff and No Corporation
Vehicle shall be deployed for such purposes. The Notices has been issued to the
concern staff for indulging in such in-disciplinary activities. The summary of
bulk waste generators details zone wise is enclosed in Annexure No.1

NGT MOM Point no. 2: The reclaimed area in the dump yard stated to be around 33
Acres shall be treated for further 10 feet in depth to ensure avoidance of any accumulated
leachate and consequential possibility of methane gas production. Thereafter the said
entire area shall be developed as a green area with Miyawaki forest based on proper
scientific advice. The said activity shall also be done immediately.

CCMC Response: An Inspection was done by Anna University team deployed
as third-party agency to do a chemical / ground level report to check for any
possibility of Leachate and Methane gas production. It was ascertained from
the report that the ground is clear of any Leachate and CCMC has taken
efforts to create a Nursery to increase the green cover area. The report is
enclosed in Annexure No. 2

NGT MOM Point no. 3: Adjacent to the compound wall throughout the dump area large
number of native plants shall be grown by the Corporation after consulting Horticulture
Department. The Corporation shall give priority to this activity.

CCMC Response: Based on the advice as received from Horticultural
department, CCMC has received so far 31,500 No.s of saplings from the Forest
Department and has started the plantation works all over the boundary of
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Vellalore dumping yard. Photographs of the same are enclosed in Annexure
No. 3

NGT MOM Point no. 4: The Coimbatore Corporation shall not dump any fresh waste
in and around RAF back side compound, Kamban street, Vaadhiyarthottam or any other
area abutting the residential accommodations. Further, the existing waste near the wall
shall be removed beyond 50 M from the compound wall.

CCMC Response: Corporation took action to remove the existing waste
accumulated in and around RAF, Kamban Street, Vaadhiyar Thottam &
adjoining area. The related photographs are enclosed in Annexure No. 4

NGT MOM Point no. 5: Construction of compound wall on all sides of the dump site
to secure the area shall be completed by the Coimbatore Corporation on war footing basis.

CCMC Response: Chain link fencing has been provided for a length of 2.850
km. & the dump yard has been secured. Further, action has been initiated to
install CCTV surveillance in Vellalore dump yard. The related photographs are
enclosed in Annexure No. 5

NGT MOM Point no. 6: If any balance amount of compensation to be paid to the land
owners as per the court order based on land acquisition, the same shall be paid as per law
expeditiously, however subject to the final decision of the court dealing with land

acquisition matter.

CCMC Response: Letter issued to DRO / Land acquisition Thasildhar / RDO
(South) for necessary action for the disposal of the court cases. The same is
enclosed in Annexure No. 6

NGT MOM Point no. 7: The entire Biomining activity and removal of all the legacy
waste in the Vellalore dump yard shall be completed within a period of 15 months from
today. It is made clear that the Commissioner of the Corporation shall closely monitor the
Biomining activity and complete the process of awarding contract as per law and submit
the progress to the Monitoring Committee periodically once in two months. The
Committee will also make frequent visits to ensure the proper implementation.

CCMC Response: CCMC has entrusted the removal of Legacy Waste quantity
940047Cum from Vellalore dumpsite to the Consortium of M/S. DJG Energy
Solutions Pvt Ltd, Ahmedabad and the works are progressing.

As on date, 5,63,550 CuM of waste has been processed and removed from the
Site which is 60% of physical progress and reclaimed land of around 33 Acres.
Balance 376494 CuM of legacy wastes will be cleared by March 2023.

Steps have been initiated and work order issued to M/s. Gridline Surveys and
Geospatial Pvt. Ltd. to prepare DPR for the disposal of removing Legacy Waste

2
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of around 610000 CuM quantity dumped at Vellalore Site by conducting
topographical / Contours’ Survey and Quantification of Old Legacy Waste
using Mobile Mapping Equipment (Lider Technology) or DGPS with drone
photogrammetric Technology or DGPS using RTK

As on this date, Survey works have been completed and Reports received from
M/s. Gridline Surveys and Geospatial Pvt. Ltd. and DPR is under preparation.
The issued work order is enclosed in Annexure No. 7

NGT MOM Point no. 8: The Coimbatore Corporation shall ensure the full and proper
functioning of all 34 MCCs already located within 4 weeks from today and submit a report
to the Monitoring Committee. The remaining 35 MCCs shall be located expeditiously and
steps taken for the functioning of the said remaining MCCs also.

CCMC Response: Work Order has been issued on 28/10/2022 to provide
additional improvements to the MCCs to bring them to functional status to the
tune of 1.65 Crores and 16 works out of 22 have been completed till date, balance
works expected to be completed by 07/01/2023.

Purchase Order for 15 no.s of Organic Wet Waste Shredder Machine with
Dehydrator System and Conveyor to the tune of 2.70 Crores has been issued on
01/11/2022.

Currently eight (8) Machines has been supplied and erected at Thudiyalur,
Ukkadam Sewage Premises, Tharun Residency, Chokkampudhur
crematorium, Fire station Ramaswamy nagar, Vilankurichi near transfer
station, North side of Koundampalayam and Onampalayam are now in
functional status.

Purchase Order for 9 nos. of Bailing Press Machine / Motor/ Elevator Belt for
dealing with Dry wastes are issued on 01/11/2022 and works are in Progress.

The mapping of ward areas to the nearest MCC has been done. The instructions
of the Committee are being followed meticulously. As on this letter date 14
MCC's and 5 MRF facilities are fully operational. These MCC’s now handles
around 34 TPD quantity of wet waste and Material Recovery Facility (MRF’s)
around 30 to 50 TPD quantity of dry waste is being generated in 100 wards. The
details are enclosed in Annexure No. 8: i) Purchase order copies —

a. For MCC'’s;

b. For MRF Machineries

c. For additional improvement works

d. Functional MCC’s photographs

NGT MOM Point no. 9: Scrupulous steps relating to sanitation of the entire area shall
be done by the Corporation through CHO on daily basis and the Sub Committee to be
constituted by the Monitoring Committee shall ensure the implementation of the said
activity.
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CCMC Response: The entire area is being sanitised on a routine daily basis and
the CHO and the committee ensure the implementation. Further EM Spray is
done on daily basis by a team constituted by Zonal Sanitary Officer.
Purchase orders are given for purchase order of chemicals meant for fly control,
odour control, and monthly schedule for workers communicated for daily
sanitation works. The details are enclosed in Annexure No.9:

1. Schedule

2. Public signature records

3. Photographs

NGT MOM Point no. 10: The Corporation shall conduct periodical health check-up and
ascertain the nature of ailment suffered by the people particularly children and take all
preventive measures. Such check-up shall be done periodically at least twice in a month.
The doctors who participated in the meeting have assured to serve in the area and the
Commissioner shall permit them to be placed in PHC situated at Konavaikalpalayam

CCMC Response: As per instructions of the NGT Chairperson, four health
camps have been conducted and 66 No.s of people have been scanned and the
findings have been enclosed in the annexure. A request has been given to PSG
Medical College Hospital and Research Centre and Coimbatore Medical college
hospital to study and clarify the etiology of any disease prevalent to that area.
A doctor has been posted in PHC — Podannur (corporation limit) in conduct
health check-up for the public living in and around the compost yard. The
details are enclosed in Annexure No.10:
i) Letter from CHO to PSG Medical Hospital & CMC Hospital

ii) Camp Photographs

iii) List of patients screened

iv) Details of common diseases found during the camp

NGT MOM Point no. 11: The Corporation shall ensure that the Lorries bringing waste
into the Dump yard shall be tightly sealed with adequate coverage by using nets to avoid
spillage and leakage of leachate on the way.

CCMC Response: All Z.S.0s, S.Is, and S.Ss have been instructed to ensure that
garbage filled trucks are adequately covered by nets to avoid spillage of garbage.
Total 66no.s of lorries have been engaged for collection & transportation of
waste to Vellalore dump site. CCMC has arranged for new nets for all these
lorries. The action taken photographs; receipt, acknowledgement from lorry
drivers who received the new nets are enclosed in Annexure No.11

NGT MOM Point no. 12: In respect of the processing centre of the chicken waste
situated in this area by M/s Bhairava Renders, adequate protective measures including
logistics shall be directed to be taken including the raising the height of the Chimney in
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consultation with the PCB. Further, chicken waste shall be strictly transported by closed
and sealed process to avoid odour and eye sore of the public.

CCMC Response: Chicken waste renderer has been instructed to raise the
height of the Chimney on 28.10.22 and sanitise the area. The operator M/s.
Bhairava Renderers have obtained Consent to Operate (CTO) certificate from
TNPCB, issued on 22.07.2021 and is valid upto 31.03.2023. The note issued &
the CTO is enclosed in Annexure No.12

NGT MOM Point no. 13: In respect of 5 Bio Gas plants, only one is functioning. The
Commissioner shall ensure the functioning of the remaining Bio Gas plants within 15 to
20 days from today after obtaining necessary authorisation from the authorities
concerned. Necessary extension order of authorisation from the PCB either for Windrow
composting (by M/s. UPL) or any other composting plant which requires consent shall be
obtained by this Corporation without fail. )

CCMC Response: Currently 2No.s of Biogas plant are functional. For all the
other locations, CCMC has done a rectification survey and work order will be
issued soon to restore the condition and to activate the plants as soon as
possible. Further, CCMC has issued a note to CIWMCPL (Concessionaire) for
obtaining/renewing all statutory requirements. The photographs of functional
bio gas plant are enclosed in Annexure No. 13.

NGT MOM Point no. 14: The Coimbatore Corporation shall implement 100% source
segregation and ensure that the segregated waste is not mixed at any point. In addition,
the Corporation shall also ensure by proper monitoring along with the PCB that the
biomedical waste does not enter into the Vellalore dump yard. Appropriate penal action
like imposing fine shall be imposed on the violators.

CCMC Response: 500 no. of bins have been purchased and placed in wards to
ensure proper domestic and wet waste collections.

Instructions have been issued to all S.I.'s, S.S, Z.S.0 and A.C.'s to monitor the
source segregation. Consequent on the recent measures, CCMC has recorded
increase in the organic waste collection quantity. Further at 6 MRF centres,
dry waste collection is being done and 12-15 TPD is processed daily.

The photographs of the newly placed bins are enclosed in Annexure No. 14.

NGT MOM Point no. 15: The Corporation shall ensure that the PCB periodically verifies
air pollution and water quality in the entire dump area and send report to the Monitoring

Committee.

CCMC Response: The PCB periodical verification is in progress.
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NGT MOM Point no. 19: The said Committee shall visit frequently i.e., in alternate days

and exchange the factuals through WhatsApp communications to be created by the DC
and to consult the District Collector and the Commissioner and to take all appropriate
necessary steps. If necessary, the said Sub Committee shall also consult the Chairman,
Monitoring Committee through the Commissioner, Coimbatore Corporation.

CCMC Response: CCMC’s periodical verification and inspection are under

progress.

NGT MOM Point no. 20: The Corporation shall conduct IEC activities particularly
among the school and college students to create awareness on SWM.

CCMC Response: CCMC is carrying out IEC activities to create awareness
among the public and Students. The same has been enclosed in Annexure No.
15

NGT MOM Point no. 21: To ensure avoidance of unauthorised persons entering into the

vellalore dump yard and on recommendation of the Sub Committee constituted above,
the Corporation shall decide giving authorisation to rag pickers to fix the responsibility
in the event of any contingency.

CCMC Response: The rag pickers authorisation will be given after providing
proper security arrangements at Vellalore dump site. An Expression of
Interest (EOI) will be prepared and floated to regularise the rag pickers.

Coimbatore

Encl: 1. List of Annexures and supporting documents
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MINUTES OF THE MEETING OF THE REGIONAL MONITORING COMMITTEE
(SOUTH) FOR SOLID WASTE MANAGEMENT FOR THE STATE OF TAMIL NADU
HELD ON 07.10.2022 AT 1130 AM. IN THE CONFERENCE HALL OF

COLLECTOR OFFICE, COIMBATORE DISTRICT.

IN THE CHAIR : HON’BLE JUSTICE DR.P.JYOTHIMANI

PARTICIPANTS :

Dr.G.S.Sameeran, IAS, Collector, Coimbatore District.

Thiru M.Prathap, IAS, Commissioner, Coimbatore Corporation.
Tmt Leela Alex, District Revenue Officer, Coimbatore District
Dr M.Sharmila, Deputy Commissioner, Coimbatore Corporation.
Dr Pradeep V.Krishnakumar, CHO, Coimbatore Corporation
Thiru R.Chandrasekaran, DEE, TNPCB, Coimbatore South.
Thriru V.Balasubramanian, EO, Vellalore Town Panchayat
Thiru G.Dwarakanath Singh, AD, Town Panchayat

9. Tmt G.Lavanya, AEE, TNPCB, CBE

10.Dr.P.Ramesh, AE, TNPCB, Coimbatore

11.Thiru D.Subramanian, AEE, WRO

12. Tmt K. Karuppathal, EE(P), Coimbatore Corporation

13. Thiru M.Mahesh Kanakaraj, AC i/c Central zone.

14. Thiru N.Annadurai, AC, South zone.

15. Tmt R.Mohanasundari, AC, North zone.

16. Thiru T.Muthuramalingam, AC, East zone.

17.Thiru M.Sekar, AC, West zone.

18. Thiru Senthil Baskar, AEE, Coimbatore Corporation

19.Tmt T.Hemalatha, AEE, Coimbatcre Corporation

20.Tmt S.Kalavathy, AEE, Coimbatore Corporation

21.Zonal ATPOs, Coimbatore Corporation

22.Z80s / Sls , Coimbatore Corporation

23.Thiru S.Saravanan, TL/IE/INFRAEN

24 Vellalore Panchayat Councillors.

25.Thiru V.Eswaran, Petitioner before NGT

26.Thiru K.S. Mohan, Petitioner before NGT

27.Thiru K.Vasantharajan, Thiru S.Anandakumar and other public

o 1
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In continuation of the previous sitting of the State Monitoring Committee held

on 31-01-2020 in the conference hall of Central zone office of the Coimbatore

Corporation, the present meeting was convened in the presence of petitioners before
the NGT, Mr. V.Eswaran and Mr. K.S.Mohan and other parties concerned on
07-10-2022 in the Conference Hall of the Collectorate, Coimbatore at 11.30 AM.
Before the meeting, the Chairperson along with the Commissioner and other officials
of the Coimbatore Corporation visited the Vellalore dump yard, Coimbatore on
06.10.2022 in which large number of public have participated along with the applicants
before the NGT and put forth their grievances. The major grievance is that in spite of
the direction of the NGT the large quantity of legacy waste has not been removed as
per the scientific process. The Chairperson found that the fresh mixed waste stated 0
be around 500 MTPD is being processed by the contractor M/s UPL. In addition, a
. portion of legacy waste is being processed by another contractor namely M/s DJG by
Biomining process. Itis stated that out of the total quantity of legacy waste of 944044
Cu.M, 445124 Cu.M have been processed and balance quantity of 494920 Cu.M are
to be processed. In addition, it is stated that another quantity of approximately 600000
CuM is available as legacy waste which is yet to be processed. The accumulated
mixed waste which is dumped openly in the yard for the past 3 to 4 years is stated to
be around 350000 Cu.M. Therefore around 15 lakhs Cu.M of legacy waste are yetto

be processed by Biomining.

It was the complaint of the local people that in spite of the earlier directions of
this Committee, not much progress has been effected in processing the legacy waste
and restoring the land. On the contrary, fresh waste are being dumped causing
enormous pollution of air and water by creation of leachate causing unhygienic
condition to the life of the people apart from the stinking smell and therefore it is a

demand that the dump yard should be closed.

It is further complained that in the RAF back side compound (Kamban street,
Vaadhiyar thottam), illegal fresh dumps are made causing hindrance to children going

to school situated in and around the area numbering 3 (RAF). ltis also complained

¢ 2
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that certain balance amount of compensation ordered on account of acquisition has
not been made to some of the owners. Further, sanitation activities are not done for
many years and health check up has not been done periodically. It is also stated that
lorries carrying fresh waste are causing spill over apart from dropping of leachate. In
a chicken waste processing centre situated in the campus, the same has not been
established in accordance with law, causing bad odour and air pollution. Itis further
complained that outeiders ag rack pickers illcgally cnter the campus causing
disturbances. Appropriate authorisation has not been extended by the PCB and

therefore according to them the dump yard is to be closed.

The Commissioner of Coimbatore Corporation, Thiru M. Prathap, in reply, has
stated that for the past two years due to the effect of Covid 19, Biomining process was
not carried out in full swing and it is true that there is new addition of mixed waste to
a large extent. He also assured that the present contractor who is dealing with the
fresh waste will enhance the quality and quantity of work to reduce the burden of
legacy waste in the campus. He also assured that steps will be taken to see that the
lorries are properly covered to avoid spill over and leachate accumulation. He also
assured and directed the official concerned that the sanitation of the area should be
ensured on daily basis. He also assured periodical health check up will be done and
find out the nature of ailment as to whether it relates to waste accumulation and the
preventive measures to be taken against such ailments. He has also stated that while
source segregation of waste is to an appreciable percentage, ultimately the
segregated waste are mixed and sent to dump yard. While answering the complaint
that even the authorisation from the PCB has not been extended beyond 2019, the
Commissioner, Coimbatore Corporation, has stated that there was certain compliance

required and after compliance, the application was re-submitted.

He further informed that originally 69 MCCs were proposed out of which 34
were built up after locating the areas, and only 12 are functioning as on date. He also
assured immediate steps will be taken for effective functioning of 34 MCCs initially and
in respect of the remaining proposals, places will be located and made functional in
due course of time. He has also assured the inspecting team and the public that
proper compound wall will be put up on all sides, however subject to the final decision
of the court in the fand acquisition matter. He also assured that in the Kamban street
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and other places even after putting up the compound wall, the waste accumulated will
be removed from the compound wall to the reasonable space of around 50 M and also

make proper passage for children to reach their schools without any hindrance or

hygienic issues.

Un the next date of Inspection held on 07-10-2022 the Commlitee Inspected
few MCCs including the one in the Balaji Nagar, Vadavalli. Few of the residents who
are stated to have approached the High Court, Madras against the proposed MCC
and obtained a Full Bench verdict against them as confirmed by the Honourable
Supreme Court of India have assembled and requested for giving up of the proposal
of the MGC in that area, apprehending foul smell and wild animal disturbances and
requested to relocate in some other place. Therefore the Committee found that on the
one hand the people living in and around the Vellalore dump yard are suffering for the
past many years want the closure of the dump yard and some people in the local area

resist the MCC for the de-centralised process.

That was followed by a public hearing held in the conference hall of the Collector’s
office at 11.30 AM in which the applicants before the NGT, representatives of the
public living in and around Vellalore dump yard apart from the officials of the District
Administration and the Corporation including the District Collector and the
Commissioner and Deputy Commissioner participated and have expressed their
views. However Mr. K.S.Mohan after expressing his views and demanding the
immediate closure of the Vellalore dump yard has walked out. After hearing all parties
concerned, the following directions are given to the Coimbatore Corporation for
scrupulous implementation to avoid any legal complications and in the interest of the

large number of people who are living in the area and suffering fairly for a long time.

1. The Coimbatore Corporation shall ensure that the waste generated by Bulk
Waste generators like Hotels, Kalyana Mandapams etc, generating more waste
i.e. 100 KG per day shall not be received and sent to Vellalore dump yard by
the Corporation at any cost. The Commissioner shall take strict action against

any officials of the Corporation found acting in collusion with BWG.

J ‘
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_ The reclaimed area in the dump yard stated to be around 33 Acres shall be
treated for further 10 feet in depth to ensure avoidance of any accumulated
leachate and consequential possibility of methane gas production. Thereafter
the said entire area shall be developed as a green area with Miyawaki forest

based on proper scientific advise. The said activity shall also be done

immediately.

. Adjacent to the compound wall throughout the dump area large number of

native plants shall be grown by the Corporation after consuiting Horticulture

Department. The Corporation shall give priority to this activity.

_ The Coimbatore Corporation shall not dump any fresh waste in and around RAF
back side compound, Kamban street, Vaadhiyar thottam or any other area
abutting the residential accommodations. Further, the existing waste near the

wall shall be removed beyond 50 M from the compound wall.

_ Construction of compound wall on all sides of the dump site to secure the area

shall be completed by the Coimbatore Corporation on war footing basis.

. If any balance amount of compensation to be paid to the land owners as per
the court order based on land acquisition, the same shall be paid as per law

expeditiously, however subject to the final decision of the court dealing with

land acquisition matter.

" The entire Biomining activity and removal of all the legacy waste in the Vellalore
dump yard shall be completed within a period of 15 months from today. It is
made clear that the Commissioner of the Corporation shall closely monitor the
Biomining activity and complete the process of awarding contract as per law
and submit the progress to the Monitoring Committee periodically once in two
months. The Committee will also make frequent visits to ensure the proper

o
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8. The Coimbatore Corporation shall ensure the full and proper functioning of all
34 MCCs already located within 4 weeks from today and submit a report to the
Monitoring Committee. The remaining 35 MCCs shall be located expeditiously

and steps taken for the functioning of the said remaining MCCs also.

9. Scrupulous steps relating to sanitation of the entire area shall be done by the
Corporation through CHO on daily basis and the Sub Committee to be

constituted by the Monitoring Committee shall ensure the implementation of the

said activity.

10.The Corporation shall conduct periodical health check up and ascertain the
nature of ailment suffered py the people particularly children and take all
preventive measures. Such check up shall be done periodicaily at least twice
in a month. The doctors who participated in the meeting have assured to serve

in the area and the Commissioner shall permit them to be placed in PHC

situated at Konavaikalpalayam.

11.The Corporation shall ensure that the lorries bringing waste into the dump yard
shall be tightly sealed with adequate coverage by using nets to avoid spillage

and leakage of leachate on the way.

12.1n respect of the processing centre of the chicken waste situated in this area by
M/s Bhairava Renders, adequate protective measures including logistics shall
be directed to be taken including the raising the height of the Chimney in
consultation with the PCB. Further, chicken waste shall be strictly transported

by closed and sealed process to avoid odour and eye sore of the public.

13.1n respect of 5 Bio Gas plants, only one is functioning. The Commissioner shall
ensure the functioning of the remaining Bio Gas plants within 15 to 20 days
from today after obtaining necessary authorisation from the authorities
concerned. Necessary extension order of authorisation from the PCB either for
Windrow composting (by M/s UPL) or any other composting plant which

requires consent shall be obtained by this Corporation without fail.

o
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14.The Coimbatore Corporation shall implement 100% source segregation and

ensure that the segregated waste are not mixed at any point. In addition, the

Corporation shall also ensure by proper monitoring along with the PCB that the

Biomedical waste does not enter into the Vellalore dump yard. Appropriate

penal action like imposing fine shall be imposed on the violators.

15. The Corporation shall ensure that the PCB periodically verifies air pollution and

water quality in the entire dump area and send report to the Monitoring

Commitiee.

16.To ensure implementing of the above said directions and reporting to the
District Collector and Commissioner of Corporation, a Sub Committee headed
by the Deputy Commissioner, Coimbatore Corporation ( presently Dr M.

Sharmila) with the following members is constituted : -

Members
Phone
Si.No Name / Designation number
| 1 | CHO CCMC 0443799202
Executive Officer, Vellalore town panchayat (presently Mr. Bala
) 8925809481
2 | subramaniam)
5 | AEE (SWM) Mr. Senthil Basker 9443799215 |
4 | AE Mr. Ramesh PCB 8870470674
s | AE (SWM) Mrs. Sathya (presently) 0489903386
6 SO Mr. Thirumal, CCMC 9442104137 |
s | Ward 13 member Mrs. Pachaiamal, Vellalore town panchayat 9282402633
8 Ward 99 ward member Mr. Aslam basha 9566900212
9 Ward 96 ward member Mr. Gunasekaran 9791331998
10 | Ward 100 ward member Mr. Karthikeyan 9092238800 |
11 | Mr.V.Easwaran |
| 9965540417 |
5 | Mr. K.S. Mohan 7904463440 |

7
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| 13 ' DJG engineering representative (Bio mining) | 9003990233 \
14 | MrAPalaniappan. 9842273335 \

| !

15 | Mr. Anandhkumar | 9344404757 ‘
6 | Mr. Daniel 8072947657 |
17 | Mr. Vasantha rajan 9842505911 ‘

18 | Mr. Selvaraj.

L

9994866611 |
i

19 The said Committee shall visit frequently i.e., in alternate days and exchange the

factuals through WhatsApp communications to be created by the DC and to consult

the District Collector and the Commissioner and to

take all appropriate necessary

steps. If necessary, the said Sub Committee shall also consult the Chairman,

Monitoring Committee through the Commissioner, Coimbatore Corporation.

20. The Corporation shall conduct [EC activities particularly among the school and

college students to create awareness on SWM.

21. To ensure avoidance of unauthorised persons entering into the Vellalore dump

yard and on recommendation of the Sub Committee constituted above, the

Corporation shall decide giving authorisation to rack pickers to fix the responsibility in

the event of any contingency.

Thanking all the participants, the Committee requested all the stack holders to

perform their function honestly and sincerely in order to implement the SWM rules,

and the meeting concluded.
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Coimbatore city Municipal Corporation NGT- SWM compliance Bulk waste

Generators(BWG) Details

Sno | Zone Total no.of N?. of BWG,.s .No. BV\{G's tieu.p Remarks
BWG's onsite treatmeént |with service Provider

1 East 129 32 97

2 West 68 11 41 16(Notice issued)

3 North 107 24 83

4 South 50 12 18 20{CCMC Upto 2022)
5 Central 117 6 111

Total 471 85 350 36
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© A5, Cheran Nagar, Off. Mettupalayam Raad,
Kavundampalayan, GN Mills (Post), Coimbatore - 641 029, Tarmnifitadi

(EST REPORT |
Issued To
M/S. DJG ENERGY SOLUTIONS PVT. LTD, Report No. ESL/2211/5/2327
BIO MINING PROJECT, Report Date 26.11.2022
VELLALORE COMPOST PLANT, Sample Code ESL221192
COIMBATORE - 641 111.
- SAMPLE DETAILS '
" Nature of Sample Soil - —‘ Sample Description | Legacy Soil |
Ig?zifnple Collec?edﬁy ' Client ‘ Sample_(londition ' Good '|
‘ Sample Received On 18.11.2022 \ Analysis Started On 1 18.11.2022 |
Analysis Completed On | 26.11.2022 B -
' s.NO. | ._PARAMETER TEST METHOD RESULTS NIt !
[ 1 pH (at 25°C) [5:2720 (P-26)1987,RA:2011 6.86 - |
2 Electrical Conductivity 1S:14767,2016(RA 2021) Z.51 mS/cm ‘
8 Moisture 515106 :2002 (RA2017) | 10.8 % |
'_'4—1 ‘Bulk Density FAO Page No: 35: 2007 0697 kg/m3
5 | Organic Carbon 1S 2720(P- 22)1972(RA 2020) 1.04 %
6 | Total Nitrogen 1S 14684: 1999 Class 4, 248 " mg/kg
7 Total Phosphorus IS 10158:1982-[RA 2019) 77 mg/kg
8 Total Potassium 15 10158:1982(RA 2019) 230 | mg/kg
9 [ TotalZinc EPA 3050B/EPA 7000B: 1996 453 | mg/kg
10 | Total Copper o EPA 3050B/EPA 7000B: 1996 779 | malke |
:—n—i Total Lead EPA 3050B/EPA 7000B: 1996 | BQL(L0Q:50) | mg/kg
[ 12 | Total Nickel EPA 3050B/EPA 7000B: 1996 | BQL(LOQ:5.0) |  mg/kg |
13 | Total Cadmium EPA 3050B/EPA70008B: 1996 BGL(LDQ:5.0) mg/kg
__14__5'- Tetal Mercury | EPA 7473 B(_ﬁ_(LOQl_EJ}—— mg/kg )
15 | Total Chromium EPA 3050B/EPA 7000B: 1996 BGL{LOQ:5.0) mwg/kg
16 | Total Arsenic EPA 30508 | BoL(LoG:5.0) og/kg
17 | C/N ratio o 1S 2720(P- 22)1972(RA 2020) £1.9 % 7;

* Note: BQL-Below Quantification Limi_t,_LOQ - Limit of Quantiﬁcation‘

***End of Repart™**

The test resuits telate only to the items tested duting 1he specified time

The test

e

-

; e A _
S YT

rt shall not be reproduced in {ull or part without the writlen approvai of ENVISLAS
p

The test terns will ot be retained more than 19 days from the dale of issue of the test repart tniess spechically requested



Native Plants Plantation Works near
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ANNEXURE NO. : 03

Native Plants Plantation Works near Vellalore dump site boundaries




Samplings received from Forest Department



[£6S

Removal of waste dumped near

compound wall
ANNEXURE -04
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Removal of waste dumped near compound wall
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Chain link fencing works around
vellalore dump site
ANNEXURE -05



Chain line fencing
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Letter copy to DRO / Thasildhar /
RDO (South)
ANNEXURE -06
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Action taken for removal of
old legacy waste
ANNEXURE - 07



COIMBATORE CITY MUNICIPAL CORPORATION

To

M/s Gridline Surveys and
Geospatial Pvt Ltd,

Sudharshan ‘Homes,

F3,Block -1, Bhoomadevi Nagar,
Gerugambakkam,

Chennai-600 128.

From

Thiru. M.Prathap, LA.S.,
Commissioner,
Coimbatore Corporation,
Coimbatore - 641 001

Roc. No. 8565 / 2015 / (MD3) /JN4 Dated: 26.10.2022

Sir,

Sub: Coimbatore City Municipal Corporation - “Preparation of DPR for
Disposal of Old MSW dumped at Vellalore by Conducting of
Topographical/Contour Survey and Quantification of Old Municipal
Solid Wastes using Mobile Mapping Equipment (LIDAR
TECHNOLOGY) or DGPS With Drone Photogrammetric Technology
or DGPS using RTK” - Rates Accepted - Work order issued -

regarding.

Ref: 1) Quotation received on 20/10/2022
2) This office Letter No. 8565 72015 / (MD3) /JN4,
dated. 20.10.2022 Calling for Negotiation of rates.
3) Your Negotiation Letter dated. 24.10.2022.

We are pleased to inform you that the Quotation offered by you after
negotiation for Rs. 4,64,000/- (Rupees Four Lakh Sixty Four Thousand only)
inclusive of GST @ 18% for the work of “Preparation of DPR for Disposal of
Remaining Old MSW dumped at Vellalore by Conducting of Topographical/Contour
Survey and Quantification of Old Municipal Solid Wasles using Mobile Mapping
.tquipment (LIDAR TECHNOLOGY) or DGPS with  Drohe  Photogrammetric
Technology or DGPS using RTK”  has been accepted by the Coimbatore

Corporation.



Y

The Scope of work shall include the following:

1. SCALE: 1:1000 (1 Cm:10 M) for detailed Topographic Survey of the waste
dump area, roads/profile drawings shall be drawn on good quality AO Sized
Papers and to be submitted as One set of Draft copy, One set of Soft copy in
a format compatible with Auto Cad 2007.

2. DETAILED SURVEY: The survey should be conducted by MOBILE MAPPING
EQUIPMENT (LIDAR TECHNOLOGY) (or) DGPS with Drone Photogrammatric
Technology (or) DGPS using RTK

3. LEVEL INTERVALS: Spot levels at every 5 m interval Spot Level in and around
the waste dump area. CS at 5m interval across the waste dump area,
Heights of waste dumps shall be provided wherever the topography

warrants.
Terms and Conditions :

1 Duration : 20 Days from the date of issue of work order.

2 No advance payments will be made.

3 Payment will be made only after completibn of the entire works after
Certification of the departmental officers concerned.

4 You should not claim any extra payment over and above quoted amount.,

The rates quoted should pe inclusive of all applicable taxes, However, the
break up costs shall be provided in the quotation.

You are hereby instructed to proceed with the execution of the said works and
should be completed in al aspects and to be submitted within the period of

20 Days.

The receipt for having received this work order may please be acknowledged to
this office in the next post and by E-mail (cscl.innurm@qmaﬂ.com)

Commissioner
Coimbatore Corporation

&

porn
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Purchase order for equipment’s to be
procured & Total amount and contractors
details for MCC's and MRF's

Details of Additional improvement works
for the MCC's reinstatement and total
amount

ANNEXURE - 08
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Coimbatore City Municipal Corporation
MCC, MRF Status Report
Sl. No. of No. ?f No. of No'. ?f
No Zone MCC Operational MRE Operational
MCC MRF

1 [North 4 2 1 1
2 |East 3 3 1 0
3 |West 12 4 1 1
4 |South 4 2 2 2
5 |Central 9 6 0 0
6 |Vellalore 2 0 1 1

Total 34 17 6 5




2

6T

Summary of Machinery Purchase Details of MCC & MRF - ref- /2022 /M.T.2
| S.No |Contractor Name Particulars mcc MRF Remarks

Purchase of Bailing Press Machine /

1 |Thiru S.Raju Motor / Elevator Belt 99.90 Lakhs |For 9 Places
Purchase of Organic Wet Waste For Ward 63, 69 &

2 |ThiruS.Raju Dehydrator System with Conveyor 54 Lakhs 82
Purchase of Organic Wet Waste For Ward 77, 86 &

3 |Thiru S.Raju Dehydrator System with Conveyor 54 Lakhs 100
Purchase of Organic Wet Waste

4 |Thiru S.Raju Dehydrator System with Conveyor 54 Lakhs For Ward 1,18 & 26
Purchase of Organic Wet Waste

5 |ThiruS.Raju Dehydrator System with Conveyor 54 Lakhs For Ward 38 & 45
Purchase of Organic Wet Waste

6 [ThiruS.Raju Dehydrator System with Conveyor 54 Lakhs For Ward 72 & 75
Total 270 Lakhs | 99.90 Lakhs 13 Wards
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(29
Coimbatore City Municipal Corporation
MCC ADDITIONAL IMPROVEMENTS LiST
| New | Old Estimate S~
. Zone |Ward|Ward Location Amount Name of the AE / JE date-issued
loj No | No Rs in Lakh
1 . North 28 40 |Vilanguruchi Road (inside TS) 4.20 Jothi Vinayagam 28.10.22
[ . .
' North | 26 | 38 |O°R Layout Vitankurichy (Near 12.40  |Jothi Vinayagam 28.10.22
| Burial Ground)
3 | North 28 40 |Vilanguruchi Road (MRF) 7.00 28.10.22
_4—L North 1 1 | Thudiyalur 9.97 N. Sakthivel 28.10.22
East 29 61 Qndlpudur STP Premises (West 78.10.22
i Side)
] = S +
5, East | 57 | 6 ;22‘)p”d“r Sl Bremizess (WSSt 750  |Yogachitra 28.10.22
 East 57 61 O.ndlpudur STP Premises (East 78.10.22
| Side)
& west | 72 | 24 |Valakkai MandiPremises in 7.80 Kamalagkannan 28.10.22
_[ R.S.Puram
-~ West | 72 | 24 |Music College Premisesin 7.70 Kamalagkannan 28.10.22
| R.S.Puram
?__‘ West 43 13 |Venkitapuram Crimetorium 8.00 Ezhil 28.10.22
ol west | 33 | 8 [oouthsideof Old 7.00  |Hariprasath 28.10.22
Kauvundampalayam
ol west | 33 | g [|Northsideof Old 2.80  |Hariprasath 28.10.22
Kauvundampalayam
| West 45 10 |MGR Market 28.10.22
i1 ! 6.70 Hariprasath
West 45 10 MGR Market,K.A.Ramasamy 78.10.22
| Street
77 West [ 38 | 17 |Onapalayam 8.50 Savitha 28.10.22
3| west | 71 | 23 |2 Shanmugam Road in 3.40  |Kamalagkannan 28.10.22
r R.S.Puram
4] West 71 23 |Uzhavar santhai, R.S. Puram 4.05 Kamalagkannan 28.10.22
i_'_r West 73 79 |Subramaniyam scheme Road 7.20 Kamalagkannan 28.10.22
i south | 86 | 8s |Ukkadam Sewage Farm 6.40 Ganesan (New) 28.10.22
| Premises -
T6 . South 100 | 100 |Tharun Residency 4.20 Sabari Raju 28.10.22
| ‘ South | 77 | 77 Chokkamputhur 1.50 Angelina 28.10.22
1 , Central 48 52 |Shasthri Nagar Isac 28.10.22
[ Central | 68 50 |Shasthri Nagar (Anna Nagar) Isac 28.10.22
v | Central | 48 | 53 |Shasthri Nagar (C.K.Colony) 30.5 lsac 28.10.22
1= 5 =
Central | 67 || 54 |ohasthriNagar (Semmozht Isac 28.10.22
[ Poonga)
¥ [ Central | 32 45 |Sanganoor Narayanasamy Street 1.75 Saravanakumar 28.10.22
4 \ Centrat | 63 68 |Valliyammal Street 12.50 Ganesan 28.10.22
. Central | 82 81 |Veriety Hall road 4.40 Thiyagarajan 28.10.22
Total 165.47
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Functional MCC’s: New Equipment’s
installed in Thudiyalur MCC
ANNEXURE - 8a



Annexure No.: B

a) Functional MCC's: New Equipment’s installed in Thudiyalur MCC
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Functional MCC’s: New Equipment’s
installed in Ukkadam MCC
ANNEXURE - 8b



Annexure No.: 8

b) Functional MCC’s: New Equipment’s installed in Ukkadam MCC
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EM Spray works photographs; schedule for
the spray works and public
acknowledgement for the spray works
ANNEXURE -09



ANNEXURE NO.: 09

EM solution sprayed to minimize foul smell near the resident locations

EM solution spray works

Public Signature for acknowledgement Public Signature for acknowledgement




Annexure—9

Spray work acknowledgement
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End

Garbage Covered for Collection Vehicles
photographs; acknowledgement from
drivers who received new net covers
ANNEXURE -11



Annexure No.: 11

Garbage covered properly while transportation
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Letter to PSG & CMC Hospital; Camp
Photographs; List of patient screened
ANNEXURE -10
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Health Check Up Camp Summary Details

Description No.s j
Total Screened during the 4 66
camps
Female 28
Male 32
Female Child 4
Male Child 2 J
N FINDINGS
Description No. of
cases
Skin Disease — Tinea 2
Skin Disease — Eczema 4
Respiratory System 2
URIT (Upper Respiratory tract infection) 2
Acute Gastro Intestinal Disease 1
NCP Uncontrolled HT 2
Uncontrolled DM 2
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ANNEXURE -12
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Category of the Industry :

| ORANGE |

CONSENT ORDER NO. 2105139688576 DATED: 22/07/2021.

PROCEEDINGS NO.F.3484CBS/OS/DEE/TNPCB/CBS/W/2021  DATED: 22/07/2021

SUB: Tamil Nadu Pollution Control Board —-CONSENT TO OPERATE — DIRECT -M/s. BHAIRAV
RENDERERS , S.F.No. 497/1 Part, VELLALUR villa geMadukkarai Taluk and Coimbatore District
- Consent for the operation of the plant and discharge of sewage and/or trade effluent under Section
25 of the Water (Prevention and Control of Pollution) Act, 1974 as amended in 1988 (Central Act 6

of 1974) — Issued- Reg.

Ref: 1. Unit's application No. 39688576 for CTO-Direct Dated: 29/06/2021
2. IR.No : F.3484CBS/OS/AE/CBS/2021 dated 20/07/2021
3. Minutes of the 226th DLCCC meeting held on 20.7.2021(Item N0:226-08 )

CONSENT TO OPERATE is hereby granted under Section 25 of the Water (Prevention and Control of Pollution) Act, 1974 as
amended in 1988 (Central Act, 6 of 1974) (hereinafter referred to as “The Act”) and the rules and orders made there under to

The Managing Partner,

M/s . BHAIRAV RENDERERS
S.F No.497/1 Part,
VELLALUR Village,
Madukkarai Taluk,

Coimbatore District.

Authorising the occupier to make discharge of sewage and /or trade effluent.

This is subject to the provisions of the Act, the rules and the orders made there under and the terms and conditions incorporated

under the Special and General conditions stipulated in the Consent Order issued earlier and subject to the special conditions annexed.
This CONSENT is valid for the period ending March 31, 2023

PERIYASAMY Tl il
MANIMARAN e

District Environmental Engineer,
Tamil Nadu Pollution Control Board,
COIMBATORE SOUTH

To

The Managing Partner,

M/s. BHAIRAV RENDERERS,

S.F.No. 497/1 Part, Coimbatore City Municipal Corporation Composite Yard,
Kurichi-Vellalore Village,

Pothanur- Chettipalayam Road,

Coimbatore,

Pin: 641023




Copy to:

1 The Commissioner, COJMBATORE-Corporation, Madukkarai Taluk, Coimbatore District .

2. Copy submitted to the Member Secretary, Tamil Nadu Pollution Control Board, Chennai for favour of kind information.
3. Copy submitted to the JCEE-Monitoring, Tamil Nadu Pollution Contro! Board, Coimbatore for favour of kind information

4. File




1725

SPECIAL CONDITIONS

This consent to operate is valid for operating the facility for the manu facture of products (Col. 2) at the
rate (Col. 3) mentioned below. Any change in the products and its quantity has to be brought to the
notice of the Board and fresh consent has to be obtained.

SL Description Quantity Unit
No.
Product Details _
1. | High Protein Powder | 1.7 | T/Day |
| 2. | Rendered Chicken Oil 1.0 ‘ T/Day |

This consent to operate is valid for operating the facility with the below mentioned permitted outlets
for the discharge of sewage/trade effluent. Any change in the outlets and the quantity has to be
brought to the notice of the Board and fresh consent has to be obtained.

Outlet No. ‘Description of Outlet 1Maximum daily discharge lPoint of disposal
in KL.D | |
Effluent Type : Sewage
1. | Sewage | 0.48 | On Industrys own land
Effluent Type : Trade Effluent
1. ‘ Trade Effluent ‘ 0.8 [ On land for gardening

The effluent discharge shall not contain constituents in excess of the tolerance Limits as laid down
hereunder.




SL Parameters Unit TOLERANCE LIMITS - QUTLETS -Nos
No. Sewage Trade Effluent
1 1
1. |pH 55t 55t9
9
2. |Temperature oC - shall not
exceed 5°C
| above the
receiving
water
L temperature
| 3. |Particle size of Suspended |- - shall pass 850
| solids micron IS
sieve
4. |Total Suspended Solids mg/l 30 100
5. |Total Dissolved solids mg/1 - 2100
_1‘m0manic} |
Oil & Grease mg/l - 10
Biochemical Oxygen mg/l 20 30
Demand (3 days at 270C)
Chemical Oxygen Demand |mg/l - 250
. |Chloride (as Cl) mg/l - 1000
10. |Sulphates (as SO4) mg/l - 1000
11. |Total Residual Chlorine mg/l - 1
12. |Ammonical Nitrogen (as N) |mg/l - 50
13, |Total Kjeldahl Nitrogen (as |mg/l - 100
N)
14. |Free Ammonia (as NH3) mg/l Jl 5
15. |Arsenic (as As) mg/l |- 02
16. |Mercury (as Hg) mg/l ' 0.01
17. |Lead (as Pb) |mg/l '. 0.1
18. |Cadmium(as Cd) ‘_mg/l - 2
19. |Hexavalent Chromium (as |mg/l - 0.1°
Cr+6) |
20. |Total Chromium (as Cr) mg/l - 2
21. |Copper (as Cu) mg/1 - 3
22. |Zinc (as Zn) mg/1 - 1
23. [Selenium (as Se) mg/l - 0.05
24. |Nickel (as Ni) mg/l -
25. |Boron (as B) mg/1 A
26. |Percent Sodium % - | -
27. |Residual Sodium Carbonate |mg/l < :
28. |Cyanide (as CN) mg/l = | 0.2
29 |Fluoride (as F) mg/l = 2
30. |Dissolved Phosphates(as P) |mg/l -
' 31. |Sulphide (as S) mg/1 -
| 32. Pesticides mg/l :
33. |Phenolic Compounds (as mg/l - I
C6HSOH)
‘ 34. |Radioactive materials a) micro < 10-7
|Alpha emitters curie/ml
‘ 35. |Radioactive materials b). micro - 10-6
Beta emitters curie/ml
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36. |Fecal Coliform [MPN/1OOMI [- | - |

All units of the sewage and Trade effluent treaiment plants shall be operated efficiently and
continuously so as to achieve the standards prescribed in SI No.3 above or to achieve the zero liquid
discharge of effluent as applicable.

The occupier shall maintain the Electro Magnetic Flow Meters/water Meters installed at the inlet of
the water supply connection for each of the purposes mentioned below for assessing the quantity of
water used and ensuring that such meters are easily accessible for inspection and maintenance and for
other purposes of the Act.

a. Industrial Cooling, Spraying in mine pits or boiler feed.

b. Domestic purpose.

c. Process.

The occupier shall maintain the Electro Magnetic Flow Meters with computer recording arrangement
for measuring the quantity of effluent generated and treated for the monitoring purposes of the Act.

Log book for each of the unit operations of ETP have to be maintained tc -eflect the working
condition of ETP along with the readings of the Electro Magnetic Flow Meters installed to assess
effluent quantity and the same shall be furnished for verification of the Board officials during
inspection.

The occupier shall at his own cost get the samples of effluent/surface water/ground water collected in
and around the unit by Board officials and analyzed by the TNPC Board Laborztery pericdically.

Any upset condition in any of the plants of the factory which is, likely to result :n increased effluent
discharge and result in violation of the standards mentioned in S1. No.3 above shall be reported to the
Member Secretary / Joint Chief Environmental Engineer-Monitoring and the concerned
District/Assistant Environmental Engineer of the Board by e-mail immediately and subsequently by
Post with full details of such upset condition.

The occupier shall always comply and carryout the order/directions issued ty the Board in this
Consent Order and from time to time without any negligence. The occupier shall be liable for action as
per provisions of the Act in case of non compliance of any order/directions issued.

The occupier shall develop adequate width of green belt at the rate of 400 numbers of trees per
Hectare.
The occupier shall provide and maintain rain water harvesting facilities.

The occupier shall ensure that there shall not be any discharge of effluent either treated or untreated
into storm water drain at any point of time.

In the casé of zero liquid discharge of effluent units, the occupier shall adhere the fcllowing conditions
as laid under.

i). The occupier shall ensure zero liquid discharge of effluent, thereby no discharge of untreated /
treated effluent on land or into any water bodies either inside or outside the premises at any point of
time.

ii) The occupier shall operate and maintain the Zero liquid discharge treatment components
comprising of Primary, Secondary and tertiary treatment systems at all times and 2nsure that the RO
permeate/Evaporator condensate shall be recycled in the process and the final RO reject shall be
disposed off with the reject management system ensuring zero liquid discharge of effluents in the
premises.

iii) The occupier shall operate and maintain the reject management system effectively and recover the
S?Iij from the system which shall be reused in the process if reusable or shall be disposed off as ETP
sludge.

iv) In case of failure to achieve zero discharge of effluents for any reason, the occupier shall stop its
production and operations forthwith and shall be reported to the Member Secretary/Joint Chief
Environmental Engineer-Monitoring and the concerned District/Assistant Environmental Engineer of
the Board by e-mail immediately and subsequently by Post with full details of such upset condition.
v) The occupier shall restart the production only after ascertaining that the Zero discharge treatment
system can perform effectively for achieving zero discharge of effluents.

Additional Conditions:




=5
KES

1. The unit shall treat the trade effluent so as to achieve the standards prescribed by the board.

2. The unit shall ensure proper treatment of sewage through septic tank and dispersion trench
arrangement so as to so as to satisfy the standards prescribed by the Board.

3. The unit shall treat the trade effluent generated from vessel washing, floor washing and Boiler blow
down in the ETP units and utilize the treated effluent for gardening purpose.

4. The unit shall not undergo any expansion activity without prior consent of the Board.

5. The unit shall comply with the guidelines issued by the CPCB from time to time.

6. The unit shall not invite any public complaints for its operation.

7" The unit shall not “Use and throw plastic” such as plastic sheets used for food wrapping, spreading
on dining table ete., Plastic plates, plastic coated tea cups, plastic tumbler, water pcoches and packets,
plastic straw, plastic carry bag and plastic flags irrespectively of thickness, within the industry
premises. Instead unit shall encourage use of eco friendly alternatives such as banana leaf, arecanut
palm plate, stainless steel, glass, porcelain plates/cups, cloth bag, jute bag etc.

PERIYASAMY SprImmam
MANIMARAN e

District Environmental Engineer,
Tamil Nadu Pollution Contrel Board,
COIMBATORE SOUTH
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GENERAL CONDITIONS

The occupier shall make an application along with the prescribed consent fee “or grant of renewal of
consent at least 60 days before the date of expiry of this Consent Order aleng with all the required
particulars ensuring that there is no change in Production quantity and change in sewage/Trade
effluent.

This Consent is issued by the Board in consideration of the particulars given in the a:ppl_ication. Any
change or alteration or deviation made in actual practice from the particulars furnished in the
application will also be ground for review/variation/revocation of the Consent Order under Section 27
of the Act and to make such variation as deemed fit for the purpose of the Act.

The consent conditions imposed in this order shall continue in force until revoked under Section
27(2) of the Act.

After the issue of this order, all the ‘Consent to Operate’ orders issued previcusly under Water
(Prevention and Control of Pollution) Act, 1974 as amended stands defunct.

The occupier shall maintain an Inspection Register in the factory so that the inspecting officer shall
record the details of the observations and instructions issued to the unit at the time of inspection for
adherence.

The occupier shall provide and maintain an alternate power supply along with separate energy meter
for the Effluent Treatment Plant sufficient to ensure continuous operation cf al. pollution control
equipments to maintain compliance.

The occupier shall provide all facilities to the Board officials for inspection and collection of samples
in and around the factory at any time.

The occupier shall display the flow diagram of the sources of effluent generaticn and pollution control
systems provided at the ETP site.

The solid waste such as sweepings, wastage, package, empty containers, residues, sludge including
that from air pollution control equipments collected within the premises of the mnc ustrial plant shall be
collected in an earmarked area and shall be disposed off properly.

The occupier shall collect, treat the solid wastes like food waste, green waste generated from the
canteen and convert into organic compost.

The occupier shall segregate the Hazardous waste from other solid wastes and comply in accordance
with Hazardous Wastes (Management, Handling and Transboundary Movemeat; Rules, 2008.

The occupier shall maintain good house-keeping within the factory premises.

All pipes, valves, sewers and drains shall be leak proof. Floor washings shall be admitted into the
trade effluent collection system only and shall not be allowed to find their way in storm drains or open
areas.

The occupier shall ensure that there shall not be any diversion or by-pass of trade effluent on land or
into any water sources.

The occupier shall ensure that solar Evaporation pans shall be constructed in such a way that the
bottom of the solar pan is at least 1 m above the Ground level (if applicable).

The occupier shall furnish the following returns in the prescribed formats to the concerned District
office regularly. '

a) Monthly water consumption returns of each of the purposes with water mee- readings in Form-I on
or before 5th of every month.

b) Yearly return on Hazardous wastes generated and accumulated for the period from 1st April to 31st
March in Form—4 before the end of the subsequent 30th June of every year (if zpplicable).

¢) Yearly Environmental Statement for the period from 1st April to 31st March in Form —V before the
end of the subsequent 30th September of every year(if applicable).

If applicable, the occupier has to comply with the provisions of Public Liability Instrance Act, 1991 to
provide immediate relief in the event of any hazard to human beings, other living creatures/plants and
properties while handling and storage of hazardous substances.

The issuance of this consent does not authorize or approve the construction of anv physical structures
or facilities or the undertaking of any work in any natural watercourse or in Government Poromboke
lands.

The issuance of this Consent does not convey any property right in either real pzrsonal property or any
exclusive privileges, nor does it authorize any injury to private property or Government property or
any invasion of personal rights nor any infringement of Central, State laws or regulation.




20.

21.

22.

23.

24.

&1
73T

The occupier shall forth with keep the Board informed of any accident of unforeseen act or event of
any poisonous, noxious or polluting maiter or ernissions are being discharged into stream or well or air
as a result of such discharge, water or air is being polluted.

If due to any technological improvements or otherwise the Board is of opinion that all or any of the
conditions referred to above requirés variation (including the change of any treetment system, either in
whole or in part) the Board shall, after giving the applicant an opportunity of being heard, vary all or
any of such conditions and thereupon the applicant shall be bound to comply with tae conditions as so
varied.

In case there is any change in the constitution of the management, the occupier of the new
management shall file fresh application under Water (Prevention and Control of Pollution) Act, 1974,
as amended in Form-II alongwith relevant documents of change of management immediately and get
the necessary amendment with renewal of consent order.

In case there is any change in the name of the company alone, the occupier shall inform the same with
relevant documents immediately and get the necessary amendments for the change of name from the
Board.

The occupier shall display this consent order granted to him in a prominen: place for perusal of the
inspecting Officers of this Board.

PERIYASAMY
MANIMARAN

District Environmemalml:i;gine‘é;-:
Tami! Nadu Pollution Conirol Board,
COIMBATORE SOUTE
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Functional Bio Gas Plant photographs at
Bharathi Park
ANNEXURE -13
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Annexure No.: 13

Functional Bio Gas Plant at Bharathi Park

Balloon room Food waste collected from the nearby hotel,

hostels, etc.
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Action taken for Segregation of wastes:
New bins installation
ANNEXURE -14
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Action taken for Segregation of wastes

Annexure No.: 14
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IEC Activities organized/Participated by
CCMC in schools
ANNEXURE -15



ANNEXURE NO- }5

IEC Activities organized/Participated by CCMC in schools
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